
KaaIa Seed on 
14& 811ft p, K ..... : Will tile JIiD.. 

istIIir-of (!w ee UIII.........,.. be 
JIea,aed to state: 

(a) .ae8ler prodw:tion of KaIIiIa 
Seal 011- -. be taken up on a com-
Jnen:!ial _Ie as. a result of reseveh 
carriecI OIlt at the National Chemical 
La'boratory; PoaIIa; 

(b) tbe ftnances that will be _ 
quired to IIet up- an induatry far its 
proclw:ti.oll; UIII 

(c) whether any application for 
licence has been received for its pr0-
duction in the country or whether 
Government want -to produce It in 
the Publio Sector? 

TIle IIIIIIater 01 JndlllltrJ (ShII 
....... 1IIIai 8bab.,: (a) A process for 
tt. eXtr.etaon of Kamla seed oil, 
wbieh is peerent to the extent of 
about 30 per cent. in the seed, has 
been worked out on a larle laboratory 
sea:" in the National Chemical Lab-
eratory, Poona. Before the process 
can be carried out on a commercial 
""ale, i.t will be necessary to do pilot 
plant work on the process carried out. 
The poasibilJty of manufacture of 
ltamla seed oil on a commercial scale 
can therefore be considered only after 
the pilot piaD,t work is completed 

(b) The estimate of the finance re-
quired far the commercial exploitation 
of the process can only be ,iven after 
the comp' etlon of the pilot plant 
work 011. the process. 

(e) No application for a Iice~ for 
the prodUction of Uti. oil has been re-
ceived. There is also no proposal to 
manufacture this item in the publi<: 
aeetor. 

o..Iuuats for AIeoIIaI • 
1." ShrI P. IL Dee: Will the Min-

ister of "-_ 8l1li .... ..., be 
pleuad to atate: 

(a) whether production of Denatur-
anta t.or Alcohol from Neem Oil can 
be tau. up on a commercial scale as 
a result of reeeareh carried out at the 
Na*-l_~~, Pooua: 

(b) tile a..-. that wIIl1la.....--
ed to set up 8n iDdab7 fCIl' ttl! ..... 
cluctiaIr; &lid 

(e) wbe&ber any appIiI:atiaD fCIl' 
lieeru:e baa been received for Iw p ...... 
ductlon in the country or wh8tber 
Government want to produce it In the 
Public Sector? 

TIle MbIIIW 01 ......,. (8IIIt 
...... 1IIIaI 8bab.): (a) &lid (b). Tbe 
NMIenal Chemical Laboratory, Poona, 
hu developed a new denaturant far 
alcohol, which is a mixture of total 
neem bitten and pyronimin-a liquld 
obtained by pyrolYlla of neem oIL 
The suitability of the mix'ure haa been 
approved by the Cer.tral Revenue 
Control Laboratories, Government of 
India. At present necm 01. b not 
available in appreciable commercial 
quantities, at an economic price 
which is a pre-requisit.e for IIU~ 
exploitation of the P'- DIeD Ioned 
above. 

The pouibllitieo of commercial ex-
ploitation of the process are beinl 
explored by the National Reoearch 
and Development COrPOration. It ia 
too early to assess the flnances that 
will be required for its produc:lon. 

(c) No application has been received 
to set up the industry in the Private 
Sector. There is also no such pro-
poaal in the Public Sector. 

Brleks BIId Block Mal". Machln_ 

1&88. SbrI p. 11:. Dee: Will the Min-
ister of Commerce BIId .... aatrJ" be 
pJeued to state: 

(8) the quan~lty of Bricks and Block 
Maki.n, Machines imported into India 
in the yean 1958-59 and 1959-80 so 
far &lid the amount of forelJID ex-
chanle involved. 

(b) how they are ..... In the 
country; 

(c) wbtllher indllenous productlCID 
of the Bricks and Block IIakinc 
Machines can be taken up on a CODI-
lDIrieaJ .,a1e u • rewlt of reoearcb 
carried out; in the Central BuildlDa 
a-rch Institute, Boor .... ; 




